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1, 

Present: 	HoA'ble Mr,S.K.Pattnaik, Judicial Member 
HoxYble Dr. Nandita Chatterjee, Administratiye Member 

SHAHAJA&ORS. 

H 	 VS 

ELECTRICITY 

For the applicant : 	Mr.G.B.Kumar, counsel 

For the respondents: 	Mr.N.A.Khan, counsel 

0 RDER(ORAL) 

Per Mr.S.K.Pattñaik, Judicial Member 

Heard both the ld. Counsel. 

2. 	IA. Counsel for the applicant prays to withdraw the present OA 

with liberty to file fresh case on filing a better application. Prayer: is 

allowed. 

3: 	The OA stands disposed of as withdrawn. There will  be no order as 

to costs. 

:(DR. NANDITA:CHATFERJEE) 
ADMINISTRATNE MEMBER. 

(S.K.PAkFNAIK) 
JUDICI4L MEMBER 

LNath 


